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CENTRAL ADMINISTRAT lVE TRIBUNAL 
• 

• 
ALLAHABAD BENCH 

• • 

m IS me 28TH oAV Qf FEBRUARY. 1995 

.Beview Ap..,lication No, .l04112~tf 1994 

In 

Original Application NO, 1627 of 1994 

HON, MR• JVSTlCE B,C, S8KSENA. y,C, 

Girija Shanker 

versus 

Union of India and Ors 

. Q R D E R 

JUSTlCE B.C. SAKSENA, ¥.C. 

••••• Petitioner 

•••• , Respondents 

This review application is directed against 

a judgement. The O,A, was dismissed in view of the 
. 

• 

discussion and conclusions in O,A, No, 1329/94 P.K. Roy 

Vs. Comptroller and hldi tor Gt!neral of India and Ors 
A 

decided on 23.9.94. review application No, 89/11/94 

was filed in the said 0 .A. No. 1329/94 and similar pleas, 

as raised t~in .. have been raised in this review 

application, The said review •pplication has been dismi­

ssed by an order ~ated 18,1,95. Thus there is no merit 

in this review application also. It accordingly, 

in my opinion deserves to be rejected summarily. 

2, The review application may be placed for 

orders before At-. s, Das Gupta, Administriltive Mtmber 

under the circulation rules fOr his orders. 

Dated; 28,2,1995 
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14,3,S' 

ln view Of the concurrence of Mr:, s. Das Gupta 

M!mber (A) with the opinion tendered by ne the 

review application is dismissed for the reasons 
• 

~ detailed iO my order dated 28,2.95. I ' 
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~ M3mber (A) Vice Chairman 
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